
16 VIDHAN SABHA 
FIRST SESSiON PUNJAB VIDHAN SABHA SECRETARIAT 

NOTIFICATION 
The 16th March, 2022 

No. 19-LA-2022/3 - The following Order by the Governor of Punjab, dated the 

16h March, 2022, is published for general information

"gaH 

Je, fen wet, Hikurs è mgse 174 ét ar (1) gwrT 

ToET, fst 17 H3T, 2022 11.00 A feH ufJs 

16 HTO6, 2022 3YT, FTEI 

ORDER 

WHEREAS THE SIXTEENTH VIDHAN SABHA OF 
THE STATE OF PUNJAB HAS BEEN DULY cONSTITUTED
IN ACCORDANCE WITH THE CONSTITUTION OF INDIA 
AND HAS TO BE SUMMONED TO MEET FOR ITS FIRST 

SESSIONI UNDER THE PROVISIONS OF THE 
CONSTITUTION.

NOW, THEREFORE, IN EXERCISE OF THE 
POWERS CONFERRED UPON ME BY VIRTUE OF CLAUSE 
1) OF ARTICLE 174 OF THE CONS 

BANWARILAL PUROHIT, GOVERNOR 
HEREBY SUMMON THE VIDHAN SABHA OF THE STATE 

ITUTION, I, 
OF PUNJAB, 

OF PUNJAB TO MEET FOR ITS FIRST SESSION AT 
11.00 A.M. ON THURSDAY, THE 17" MARCH, 2022, IN 
THE PUNJAB VIDHAN SABHA HALL, VIDHAN BHAVAN,
CHANDIGARH. 

DATED CHANDIGARH: BANWARILAL PUROHIT, 
GOVERNOR OF PUNJAB." THE 16 MARCH, 2022 

CHANDIGARH:
THE 16 MARCH, 2022 

SURINDER PAL, 
SECRETARY. 

P.T.O. 



No. 19-1A 2022/ 333 duted handigarb, the th Mareh, 212 

Copy forWArded for infomation to 

all Members of he Punjab Vidhan abha 

2 the Chief Secretary to (ovenment, Punjah, Chandiurh,

3. nli Additional Chief Necretaries Vinancisl Commisimers Pinmipal 
Secretariens/ Administralive Neoretaries to (ovemment, Punjah, Chandigarh, 

4 the Additlonal Chief ecretary to Governmernt, Punjah, Department 
Parliamenlary Alfairs, Chandigarh (with 4 spare copies) with referene his 

Department's letter No, 1/3/20917-NP/83, dated the 16.03, 0N2, 

5. the Principal Secretary to Hon'ble Chief Minister, Punjab, 

6. the Principal Secretary to Ciovernor, Punjab, Chandiyarh;

7. the Chicf Electoral Oflicer und Secretary to (iovernment, Punjsh, Election 

Department, Chandigarh (with 4 spare copies), 

8. the Legal Remembrancer and Secretary to Government, Punjab, Iegisiative 
Department, Chandigarh; 

the Secretary-General, Rajya Sabha, Parlíament House, New Delhi-110001;9. 

10. the Secretary-General, Lok Sabha, Parliament House, New Delhi-110001 (with 

two spare copies); 

11. the Secretary to Government of India, Ministry of Parlíarmentary Affairs, 2, 

Parliament House, New Delhi-110001;

12. the Secretary, Government of India, Department of Legal Affairs, Minístry of 

Law, New Delhi; 

13. the Secretary, Election Commission of India, Nirvachan Sadan, Ashoka Road, 

New Delhi-110001;

14. the Secretaries to all State Legislative Assemblics/ Councils in India; 

15. the Deputy Secretary to Government of India, Ministry of Home Affairs, 

(Political I (A) Section), New Delhi- 110001; 

16. the Under Secretary to Government, Punjab, Cieneral Administration (By name) 

with 180 spare copies for distribution amongst the various Branches under the 

Administrative Secretaries;

17. the Librarian, Lok Sabha Secretariat, Parliament House, New Delhi-110001;

18. the Director, Information and Public Relations, Punjab, Chandigarh;

19. The Incharge, United News of India, Building No.6, First Floor, Sector-42

Attawa, Chandigarh-160036; 

20. the Incharge, Press Trust of India, S.c.o. 78, First Floor, Sector 47-D, 

Chandigarh; and 

21. all Press Correspondents stationed at Chandigarh.

R Se 
UNDER SECRETARY,

for SECRETARY.
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